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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application 974 of 2024
WITH
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IN THE MATTER OF: -
Jitendra Nishad
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State of Uttar Pradesh

WITH

...Applicant

..Respondent(s)

News item titled “Prayagraj Yamuna mei jalstar ghatne ka saath bana
payjal sankat Naini kee taraf aniyantrit Khana par bhi niyantran kee
tayari” appearing in Amar Ujala dated 13.04.2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

Original Application No. 974/2024
WITH
Original Application No. 557/2024

IN THE MATTER OF:
ditetiipaWishad - - . . L iseebeinsdieniie Applicant
Versus

State of Uttar Pradesh = iirrrrrienn Respondent(s)

ax Utta‘fﬁradesh Pollution Control Board (hereinafter UPPCB), Prayagraj do hereby

solemnly affirm and state as under:

1. That I, deponent in the official capacity mentioned above, am acquainted
f‘jO\\ with the facts and circumstances of the case and as such competent and

/ 5 " authorized to swear this affidavit.
\ at this Hon'ble Tribunal vides its order dated 07.04.2025 has directed the

R 36 .7/ UPPCB to verify the compliance reports / affidavit filed by the Respondent
. G& 2 Ned (Ravi Shankar Shukla), Respondent No.10 (Surendra Kumar) and
Respondent No.11 (M/s Ram Ratan Construction) and file the compliance

b

status/verification reports.
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3. That in compliance to the order dated 07.04.2025 passed by this Hon'ble
Tribunal and to verify the compliance status of the Respondent No.9 (Ravi
Shankar Shukla), Respondent No.10 (Surendra Kumar) and Respondent
No.11 (M/s Ram Ratan Construction), the officials of the UPPCB has

conducted the inspection of the Project Proponents in question on

17.04.2025.

A true copy of the inspection reports dated 17.04.2025 of the Respondents
No. 9, 10 and 11 along with photographs are collectively annexed herewith

and marked as Annexure-1.

4.  That as per the above inspection reports dated 17.04.2025 the following

facts were observed:

Respondent No.9 (Ravi Shankar Shukla)

<_ e During inspection no mining was found to be carried out in the mining

About 15-20 new saplings were found planted near the mining lease

office, haulage road and weigh bridge.

e One water tanker was found kept at the mining site for dust suppression.
‘3,‘5' e CCTV camera and Weigh Bridge were found installed at the mining
lease office.
¢ PTZ camera arrangement was also found installed at the mining site,

Septic tank/soakpit arrangement was found installed for disposal of
domestic effluents along with the staff/worker quarters.

s First aid arrangements were found at the mining project site,

¢ A hand pump was found installed at mining site for clean water supply.
e The project proponent has submitted the reports of Ambient Air Quality.
A true copy of the Ambient Air Quality Report submitted by

Respondent No. 9 is annexed herewith and marked as Annexure-2,

@;"i/
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Respondent No.1 r

During inspection no mining was found to be carried out in the mining

lease.

About 150 new saplings were found planted near the mining lease office

and on the both side of haulage road and Weigh Bridge.
g site for dust suppression.

One water tanker was found kept at the minin
d installed at the mining

CCTV camera and Weigh Bridge were foun

lease office.
ed at the mining site.

PTZ camera arrangement was also found install
talled for disposal of

Septic tank/soakpit arrangement was found ins

domestic effluents.

First aid arrangements were found at the mining project site.

A borewell was found installed at the mining for clean water supply.

The project proponent has submitted the monitoring reports of Ambient

- Air Quality. A true copy of the Ambient Air Quality Report submitted
" by Respondent No. 10 is annexed herewith and marked as Annexure-3.

Respondent No.11 (M/s Ram Ratan Construction)

During inspection no mining was found to be carried out in the mining

lease.
About 15-20 new saplings were found planted on the both side of

haulage road of mining lease.

No arrangement for dust suppression was found at mining site.

A Weigh Bridge were found installed at a distance about 5-6 km from
the mining lease site.

PTZ camera arrangement was also found installed at the mining site.
Septic tank/soakpit arrangement was not found installed for disposal of
domestic effluents.

First aid arrangements were found at the mining project site.

A hand pump was found installed at mining site for clean water supply
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e The project proponent has submitted the reports of Ambient Air Quality.
A true copy of the Ambient Air Quality Report submitted DY !_

Respondent No. 11 is annexed herewith and marked as Annexure-4.

report dated 11.03.2025 the shorts

in the latest inspection report dated
11 has also

3 In reference to the earlier inspection
comings were found to be complied
17.04.2025 of the respondents 9 & 10. The respondent no.

complied with the shorts comings expect measure t0 be taken for the dust

suppression and installation of septic tank/soak pit for domestic discharge.

6.  That the present Response on behalf of the Uttar Pradesh Pollution Control
Board is being submitted before this Hon’ble Tribunal for kind perusal and

consideration. ‘é! &
DEPONENT

VERIFICATION

Verified at Prayagraj on this 25 day of April, 2025 that the contents of the above

affidavit are true and correct to the best of my knowledge and belief and nothing

has been c?led therefrom.
{@ L |
R DEPONENT
W e
Sgna%vr e/T.1.

:n; OLJlIRILS 1as P it usiie we

------------------- - - L ] Ath"u"

ffice at Allahab, d i is jae

dentified by shri..e.Aolraees o7 P . fed

vdvocate the Content of the ments fjnﬁrmﬁ
vocate

1as been explained to the Excuted(fvhich wi

dmit the to be Correct. o ) 25

And the Documents is Attested. %ﬁ “ 41 IQS——
m 95 %>

Ramesh Chandra
Advocate Notary
str Hearl Quarter Alld

r‘.‘*—-.- .

it
————
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1. Compliance reports have been filed by Respondents No. 9 (Mr. Ravi Shankar
Shukla), 10 (Mr. Surendra Kumar) and 11 (M/s Ram Ratan Construction).
2. Learned Counsel for UPPCB seeks one week's time to verify the compliance status

of Respondents No. 9 to 11.
3. Learned Counsel for MoEF&CC seeks time for filing its response.
4. Verification report by UPPCB and response by MoEF & CC may be filed at least

two days before the next date of hearing.

5. List on 28.04.2025 for further consideration.
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atitude: 25.406814

ongitude: 81.827828

levation: 101.99%2 m
uracy: 1.5 m

me: 17-04-2025 13:51

jote: M/s-Sri Ravishankar
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iLongitude: 81.826341
{Elevation: 102.04+52 m
uracy: 4.6 m
ime: 17-04-2025 14:00
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1. Compliance reports have been filed by Respondents No. 9 (Mr. Ravi Shankar
Shukla), 10 (Mr. Surendra Kumar) and 11 (M/s Ram Ratan Construction).

2. Learned Counsel for UPPCB seeks one week's time to verify the compliance status

of Respondents No. 9 to 11.

3. Learned Counsel for MoEF&CC seeks time for filing its response.

4. Verification report by UPPCB and response by MoEF & CC may be filed at least
two days before the next date of hearing.

5. List on 28.04.2025 for further consideration.
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1. Compliance reports have been filed by Respondents No. 9 (Mr. Ravi Shankar
Shukla), 10 (Mr. Surendra Kumar) and 11 (M/s Ram Ratan Construction).

2. Learned Counsel for UPPCB seeks one week's time to verify the compliance status

of Respondents No. 9 to 11. \

3. Learned Counsel for MoEF&CC seeks time for filing its response.

4. Verification report by UPPCB and response by MoEF & CC may be filed at least
two days before the next date of hearing.

5. List on 28.04.2025 for further consideration.
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(=43, Sector-S8, I’h we-11, Nowla-201 305, (L) fied) "/H SN
5.3. (AN IS0 0001:2015, 180 45001:2018, 180 14001:2015 Certiliee \e'._:,i%}?}'}
‘ Contact No :+91-997191 2476, 9350952231 Hag=ry/
Femnail: whraresearclilabe gmail.cont /Tf:wi"
Website: hnpeww w.ultralabnoida.com e )
TEST REPORT "\}
Ambient Air Quality Analysis
Discipline/G roup-Chemical/Atmospheric Pollution [
Report Code: AAQ-21052024-01 Issue Date 3005305 |
ISSUED TO + SHREE RAVI SHANKAR SHUKLA
Project Name River bed ordinary sand mining having leasc area 8.00 ha (19.76 acre) along
River Yamuna in Khand No. 16 at Village -
Madauka, Meerakpur. Mahewa Patti (West). Tehsil- Karchhana.
District-Allahabad, U. P
Sample Drawn On : 20/05/2024 To 21/05/2024
Sample Drawn By : UTL
Sample Description : Ambient Air
Sampling Procedure : UTRL/LAB/SAMPLING/AIR/SOP/O1
Sampling Duration : 24 hrs.
Sampling Location : Near Project Site
Analysis Duration 1 24/05/2024 To 30/05/2024
Meteorological Condition During Sampling + Clear
TEST RESULT
S.No Parameters Test Methad Result Units Limits as per NAAQS
| [Particulate Matter (PMyo)  [1S:5182 ( Part-23):2006 | 8631 | pg/m’ 100.0
2 [Paniculate Matter (PM;5) | 18:5182 ( Pant-24):2019 |  52.82 | po/m’ 60.0
3 [Sulphur Dioxide (asSOy) | 1S:5182 (Part-02):2018 | 1547 | yig/m’ 800
4 |Nitrogen Dioxide (as NOy) | [S:5182( Part-06):2006 | 28.79 | ug/m’ 80.0
' **End Of Report**

HAAQS-National Ambicnt Air Quality Standards.Central Pollution Control Board

Note -
1 The results given above are related to the tested sample, for vanous parameters, as observed at the time of samphng The customer
ashed for the sbove tests only.
2 This test report will not be wsed for any publicitydegal purpose.
3 The test samples will be disposed uff afier two uccks fram the date of issue oF test report. unless umiil speciticd By NG St
4 The Report can not be used os evadence in a courd of law without the witien .m;m.\ J.p]"[h\l -
’ For ULTRATEST L \!lOR;\TOR\‘ """‘;}T* LIMITED
’ j lﬂ\q'r '«Hq.l 3 ; f 4[.\
1,“ Sed Ay 5 ," .f.‘;, (Amhm iecd b:gn atory)
Rk S B

wlont]

Frvie voipas
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o ULTRATEST LABORATORY PRIVATE LIM ITED

M .y, hmnr.ss. Phasesll, Nobda- 2001304, 1171 a,,‘ -
PIOBEJ0LS, IS0 450013018, 150 14001 201 5 Certified) }:@ M)

Comtact No 919971912476, 938098221 foikn o7

Eemail: whtrarescarclilbye ol cunn

]
ﬂr. A I8t

Mebsite: I www.ultralabneida com

—_ TEST REPORT
Ambient Air Quality A lysis
Report c::‘ vy Wmnﬂlmm#:m{mh’:ﬁ Pollution T r

¢ SHRESURENDRA KUNMAR S/O LATE SHIRESIIVMURTI BIARTT
VILLAGE. BEnus, POST-GARAPUR, TENSIL-PHOOLP 1,

DISTRICT. PRAYAGRAJ (1)1,
Projoct Name dinary §; Mining From River Bed OF Yamuna Area 69 Fa at Khand
:.l'ée.sM.uVilhn-Bnm
District. Prayageaj
Sample Drawn On ¢ 210372024 To 22/05/2024
Sample Drawn By : UTL
Mw : Ambient Ajr
Sampling Procedure : UTRLALABSAMPLING/AIRSOP/01
Sampling Duration :2Mbes,
Mnl:u&-m : 24/05/2024 To 30/05/2024
TEST RESULT _ _ .
m Parameters Test Method Result | Units mammmos
1 _[Porteulste Matier (Vi) 15:5183 ( P 333008 |~ 53 ug ' 1000
2_|Pamiculaie 20| ISS182 (Pan3)2019 | 4725 |y 600
3 s Dioxide (as $0,) 1S:5182 (Pan-02)2018 | 13,56 im’ $0.0
4 _|Narogen Dioxide (os NO,) | TSi5183 Part06)2006 | 35 53 pg/m' | 00
Wwwmwmmm Bandale o
ot -
1 g:"m‘:.*f:"ﬁ:‘:'mmnhmm&mm nobumemmnmd-mm, [ ——
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-« ULTRATEST LABORATORY PRIVATE LIMITED

C-43, Seetor-88, Phase-11, Noida-201 303, (1.1
(AR ISO 9001:2015, 150 45001 200K, 180 14001 :201 5 Certilied) K
Contaet No.: 01097191 2476, 9350052211

Famail: ultrarescarehlabter giail com

19
u"r)'«-' .

: N
K 1 Website: hitp: www.ultealabnoida.com TC-A198
TEST REPORT
Ambient Air Quality Analysis
Discipline/Group-Chemical/Atmospheric Pollution
Report Code: AAQ-24052024-03 Issue Date :30/05/2024

ISSUED TO ¢ M/S RAM RATAN CONSTRUCTIO ( SHRI RATAN KUMAR NISHAD
$/0 LATE LALLU LAL) ;
641 NEW JUHUSI BAJAR, THANA- JUUSHI, TEHSIL-PHULPUR,
: PRAYAGRAJ, U.P,
Project Name Ordinary Sand Mining at Yamuna River Bed over .
: and Area of 5.0 Ha at Gata No- 21, Village-Aadampur (Madaripur) (o
Sadiyapur, Tehsil-Sadar, District- Prayagraj, U.P.
Sample Drawn On : 22/05/2024 To 23/05/2024
Sample Drawn By :+ UTL
Sample Description : Ambient Air
Sampling Procedure : UTRL/LAB/SAMPLING/AIR/SOP/0I
Sampling Duration : 24 hrs.
Sampling Location : Near Project Site
Analysis Duration + 24/05/2024 To 30/05/2024
Meteorological Condition During Sampling . Clear
TEST RESULT
S.No Parameters Test Method Result Units Limits as per NAAQS
| |Particulate Matter (PMyo)  115:5182 ( Part-23):2006 | 78.83 | pg /m® 100.0
2 |Particulate Matter (PM, ) | 1S:5182 ( Part-24):2019 |  38.36 pg fm’ 60.0
3 [Sulphur Dioxide (as SO;) | 1S:5182 (Part-02):2018 | 12.28 ug /m’* 0.0
4 _|Niwrogen Dioxide (asNO,) | 18:5182( Part-06):2006 | 2341 | pg/m’ 80.0

NAAQS-National Ambient Air Quality Standards,Central Pollution Control Board

**End Of Repory**

Note:-
1 The results given above are related to the tested sample, for various parameters, as observed at the ti i
" y B3 time of samp ; 3
asked for the above tests only. of sampling. The customer
2 This test veport will not be vsed for any publicity/legal purpose,
3 The test samples will be disposed off after two weeks from the date of fssue ol st report. unless antl specitfied by the castam ;
2 iy
i

\J

Cheélied/By

The Report can not be used as evidence in a court of law without (he written appw\ p.lnﬁrh

For ULTRATEST Lfmoaxmn 1\ IVAT

. E‘LIMITED
f‘m"‘z’m g TS TN RELERS W/
S (Aulh med Slg,n. ﬂ

Prvtocbon g o1

IHE Oy IFJ\;"’.'\;\
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